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FI.AT. 2332(37).— FT TLHIT TR AT (AT ATATIEAT T Ja@ett) AT 1971
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PRESIDENT’S SECRETARIAT
NOTIFICATION
New Delhi, the 23rd April, 2026

S.0. 2332(E).— In exercise of the powers conferred by section 3 of the Public Premises (Eviction of
Unauthorised Occupants) Act, 1971 and in supersession of the then Government of India in the Ministry of Works and
Housing Notification No. S.0.720 dated the 10" March, 1973, the Central Government hereby appoints the Officer
mentioned in column (1) of the Table below being a gazetted officer of the Government to be the Estate Officer for the
purposes of the said Act who shall exercise the powers conferred and perform the duties imposed on Estate Officer by
or under the said Act within local limits of his respective jurisdiction in respect of the public premises specified in
corresponding entry in column (2) of the said table.

TABLE
Designation of the Officer Categories of Public Premises and local limits of
jurisdiction.
(1) )
Dr. Kartik Agrawal, Premises comprising the President’s Estate in New
IFA (Internal Financial Adviser), Delhi, Shimla (Himachal Pradesh), Bolarum,
President’s Secretariat. Secunderabad (Telangana) and Dehradun (Uttarakhand)

[F. No. D-11037/1/2024-EBA]
ANEETA C MESHRAM, Addl. Secy. to the President
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